IN THE INCOME TAX APPELLATE TRIBUNAL
KOLKATA BENCH SMC” KOLKATA

BeforeShri SANJAY GARG, Judicial Member

MIHRT AT 9.7/

ITA No0.624/Kol/2019
Assessment Year:2011-12

Palash Kumar Srivastava, s@#/ | Income Tax Officer
A-39, Moulana Azad V/s. | Ward-2(4), Aayakar
Sarani, City Centre, Bhawan Avenue, "
Durgapur-713216 Floor, Aayakar Bithi,
[PAN No.AXUPS 9089 C] City Centre, Durgapur
e /Appellant . wcgdf /Respondent
et T 31 W/By Appellant None
gt 1 31X A/By Respondent Shri Jayanta Khanra, JCIT-SR-DR

geAaTs T dr@/Date of Hearing 09-02-2021
GIYoTT T IRIE/Date of Pronouncement 09-02-2021

A /ORDER
The present appeal has been preferred by thesassagainst the order

dated 27.04.2017 of the Commissioner of Income-{@ppeals), Durgapur
[hereinafter referred to as ‘CIT(A)’].

2. None has put in appearance on behalf of thessssalespite service of notice,
hence, | proceed to dispose of this cas@arte quahe assessee after hearing the Ld.
DR.

3. The assessee has separately filed applicatroadjournment of this appeal as
he is opting for availing theViviad Se Vishwas Scheme 2020”. However, in my view

no useful purpose will be served on further linggron the matter as the assessee has
opted for “Viviad Se Vishwas Scheme 2020". In mgwj the assessee can be given

protection to the effect that if his applicationden the scheme is rejected by the
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authorities, this present appeal may be restorbad.L . DR has no objection to this

conditional withdrawal.

4. After hearing the Ld. DR, | dismiss this appeaih the condition that the
present appeal shall be restored in case the aighato not approve the application
filed by the assessee for resolution of the dispuger Viviad Se Vishwas Scheme
2020".

In view of the above, the appeal of the assesskereby dismissed being not
pressed.

Order pronounced in open court at the close ofttearing on_Tuesday"9
February, 2021

Sd/-
(Sanjay Garg)
Judicial Membe
Kolkata,
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